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(vii) RELIEF TO FARMERS FOR THE DAM-
AGE TO CROPS CAUSED BY HAILSTORMS
RaJasTHAN AND UTTAR PRADESH.

SHRI RAJESH PILOT (Bharatpar):
Sir, 1 wish to raise the fcllowing
under rule 377:

There have been reports from various
places in the country, particularly
some districts of UP. and Rajasthan
where hailstormg have inflicted seri-
ous damage to wheat crops which were
ready for harvesting. I urge the Cen-
tral Government te intervene at this
stage in helping the poor farmers in
the form of suspending recoveries of
revenue for the time being, and also
provide ad hoc financial help to the
affected farmers according to fheir da-
mage.

MR. DEPUTY SPEAKER: The House
now stands adjourned till 2.05 p.m.

13.07 hrs.
The Lok Sabha adjourned, for

Lunch, til] Five minutes past Fourteen
of the Clock.

The Lok Sabha re-assumbled after
Lunch of eleven minutes past Fourteen
of the Clock,

[Mr, DEPUTY-CHAIRMAN in the
Chair.]

DEMANDS FOR GRANTS, 1981-82—
Ministry of Labour—contd.

MR. DEPUTY-3PEAKER: We now
take up further discussion and Voting
on the Demands for Grants under the
control of the Ministry of Labour. Shri
Mool Chand Daga was on his legs.
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“Traffic in human beings and be-
gar and other similar forms of for-
ced labour are prohibited and any
contravention of this provision shall

be an offence punishable in accord-
ance with law.”
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The Bonded Labour System (Aboli-
tion) Act.
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What is bonded labour?

“Like other agricultural labour-
ers they cannot participate in the
labour market by freely selling their
labour. A bonded labourer is a
human animal and to the landlord
he means no more than a buffalo.



